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INDIA JUDICIAL
Government of Bihar

e-Court Fee
e-Court Fee Receipt Nao. : BRECRO46C 26060001 5960
Date & Time ¢ D&-Jun-2026 0846 AM
Namie of the ACC/ Registered User  : District Co-operative Ceniral Bank, Muzatfarpur
Location + Civil Court Muzaffarpur
Mame of Applicant : DEPOMENT
e-Coonm Fee Amount 104 (One Hundred Rupees Only)
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{Original to be kep
duplicate to be ha

Original/Duplicate { *

with m

Name of constituency-.— 'BE'_EAE-‘JP ....... T
Mame of the cahdidale-'ﬁﬂﬂﬂgﬁlﬂ_,.f_ﬁﬁ&b
Late and time of filing nomination PBPEr—--Ir:ﬂm#ﬁf ______ 11 Heasa.
5l. No. of nomination paper--L_EI‘-L‘!‘#QK}!ED-...._.__,._._
Si. | Documents : ' Whether filed (Write Yes/No) |
o, {if there is any
defect/shortcoming  in  the
documents, the same shouid
l be specified}
1. | Affidavitin Form 26 - =
(al Whether filed in correct Farmat? oy YER
{b) Whether all columns filled up? =
{e) If nat, which columnis) are blank (Please specify) tb;*l YES )
{d) Whether the affidavit is sworn before an Oath (&) NOT APPLCABLS
Commissioner ar Magistrate of First Class ar (d ) Y
before a Notary Public? & 4 g
(e} Whether each page is signed by depanent?. 2 Nes
{f} Whether each Page bears, stamp of Notary or
Oath Commissioner? l&-} Tes

(8) Whether “No Dues” certificates from agencies .
concerned in respect of rent, electricity charges, ‘uﬁ) NOT APPLICARLE
water charges and telephane cha rges have hean
produced. (Only in case of candidate wha has
been allotted povt, accommodation during last 10
years)?

2. | Certified extract of electoral roll {when candidate is an =
elector of a different co nstituency) il B |
3; Form A and 8 {applicable in the case of candidates set up !
| by political parties) Yes ‘
4, Copy of caste certificate {if the candidate claims to belong
to ngsn \ NOT MPUCARUE
| 5. | Security deposit (whether made) | ek _|
[ 6. | Dath or affirmatian (whether ta ker) | ek _

ATIESTED

SHAMBHU NATH QUPTALT - g% - 1
NOTLRY, mey. No.-13801/23
Ed.g. '.'HI'I-!}‘I'I-II'.IE
"TTIZAFFATBOR, (A
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The following documents which have not been filed should be filed as indicated balow: -

<

eimseneeme e shiould b filed latest Byemseee S

il Ahwg mentigned columns in the Affidavit In Form 26 have been left biank, You must
¢ submit a revised Affidavit with columns duly filled up befare the commencement of
scrutiny of nominations; failing which the nomination paper will be liable to be rejected.

te)— — should be filed latest by -

Signa eggl!-'l AROY)
ived a 511 =T 8-

.::v“:ﬂb—f-éiwﬂﬂ-j e

(Signature/ Thumb impression of candidate) Propaser)

Date & time: ,,11,,!5.. A i
Place:  muza FREARPUR

Hiﬂ'

1. The Affidavit in Form 26 to be filed latest by 3.00 P.M. on the last date of filing
mominations i

2. If the affidavit is filed In pre-revised/ incorrect format, the candidatershould be
asked to submit affidavit In correct format complets in all respect, latest by 3:00
pim'on the last date of filing nominations:-

1 If columns have been left blank in the afifidavit in Farm 26, this should be specified
against Sr. No. 1, and andidate shauld be asked to submit an affidavit complete in all
respect, latest by the time fixed for cammencement of scruting of nominatians,
£ailure to submit reviced affidavit complete in all respects, even after reminder by RO
will be a ground for rejection of the nomination paper.

4. Dath has to be taken after filing nomination paper and before the date fixed for
scrutiny.

5, Certified extract of electoral roll can be filed up to the time of scrutiny,

fi. In case of candidates sat up by Political Parties, Form A & Farm B have to be filed 7.
by 3:00 PM on the iast date of making nominations. Both the Form A and Form B
should bear original signature in ink. Photocopies shall not be acceptable. In case
gandidate submits photocopies of Form A or Form B or both, the same should be
pointed out @t Sr. No. 3 and the candidate should be gskied to file ariginal Form A and
Form B, signed in ink, latest by 3:00 PM on the last date of making nominations.

£5

9 1f "No Dues" certificate from agencies concerned in respect of rent, electricity

"% "chariges, water charges and telephone charges have not been produced alongwith

affidavit, the candidate shall be asked to cubmit them by the time fixed for
commencement of scruting of nomigations. Eailure to submit "No Dues” Certificate
shall be defect of substantial nature,
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(Statutory Rules and order)

FORM 22
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CONDUCT OF ELECTIONS RULES, 1961

(See rule 66) y ,;Vf

Certificate @f Election

I, Returning officer for the .3 B2 PAROOD oeeeorseemssssmssssssssssssesssesen

Boarlamentary /Assembly Constituency in the State Of
cevvsesmmssensnsnssaressesieasssse DVHBRrvorreevuenn.. heTEDY certify that [ have on the
...................... 14 th. ... dayof. MOVEMBER. ... 2025 ... declared
Shri/Sest/Miss......SHANKAR PRASAD . ... o [ L
'[Sponsored by ....RASHTRIYA JANATA paL [(R:T:D). ...

(name of the recognized/registered political party}] to have been duly elected by
the said constituency ‘[in the General Election/Bye—election] to be a member of
the Fossesttwiesple o nd that in token thereof T have granted to him this certificate

Legislative Assembly
of election.

N ~ Relumning Officer,
Plase: . MURAREARLUR.... > forthe . 9T PARGD. ...

Date - ... l4. th. NOVEMBER ,2025 ST fﬁ‘n! T

)
| 1-Mns by Nelfn Mo 5.0 861 (E). dated the 79° Decembear, 1566
2. 104 by Medifin. No_ 5.0 565 [E], dated the 4" hugqusl, 1984
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